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Sixteenth Loksabha

Title: Introduction of the Compulsory Health Insurance for Senior Citizens, Mentally Retarded
Children and Persons with Disabilities Bill, 2017
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HON. SPEAKER: The question is:

“That leave be granted to introduce a Bill to provide for the compulsory health
insurance for the senior citizens, mentally retarded children and persons with
disability to be funded by the Government and for free of cost treatment of
insured persons by all hospitals including private hospitals and clinics, etc. and

for matters connected therewith or incidental thereto”

The motion was adopted.
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(Hon. Deputy Speaker in the Chair)
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